
 
HIGH COURT OF DELHI: NEW DELHI 

No.170/Estt. 
Dated : 20.5.98 

 
OFFICE ORDER
 

 : 

In order to substantially reduce the number of applications for inspection in 
Original as well as Appellate Side cases, it has been decided that correct uncertified 
copies of orders passed by the Courts in Admission/After Notice Misc. Matters and / or 
Short Matters be issued to the Counsel for the parties or the parties to the case on their 
applying for the same in the prescribed form on payment of fee @ Rs.2/- per page, on the 
next date of the order. 
 

To facilitate prompt issue of the correct uncertified copies of the orders, all the 
Private Secretaries/Senior Stenographers are directed that before leaving office they shall 
transfer to the main Computer Server the correct orders, which have been signed by the 
Hon'ble Judge(s), so that uncertified copy thereof be issued to the Counsel/ party 
applying for the same. 
 
 

Sd/- 
(H.R. MALHOTRA) 
    REGISTRAR  

 
 
 


